
<.> whether there is any proposal to 
diver&if)' tbe printiol machinery units . at 
K.alamaucry HMT. unit ; 

(b) wbether the CNC machines are loiDa 
to be introduced in it ; and 

(c) if so. tbe details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE· 
LOPMENT (SHRI M. ARUNACHALAM): 
(a) and (c) It is proposed to add one size 
each of single colour and two colour 
sheet·fed otf·set printins machines to the 
present two sizes of letter presses. 

(b) CNC machines are already being 
manufactured in the Machioe Tools Division 
of the Kalamassery unit. 

PrlvatisatioD of Overseas S"pply Vessels 
by ONGC 

5762. PROF. RAMKRISHNA MORE: 
Will the Minister of PETROLEUM AND 
NA TURAL GAS be ploased to state : 

<a> whether it is a fact that the Oil and 
Natural Gas Commission bas decided to 
privatise its entire fleet of overseas supply 
vessels priced around Rs. 150 crores ; 

(b) if so, wben and under what co osi· 
derations tbe ONGC decided to own OSVs 
which is a deviation frf>m its primary activity 
of oil exploration and production; 

(c) tbe number of vessels presently 
owned by ONGC and bow many of sucb 
vessels are yet to be received by it stating 
the amount involved; and 

(d) the estimated loss likely to be 
incurred by ONGC as a consequence of its 
decisioD to privatiao those vessels ? 

THB MINISTEIl OF STATE OP THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI CHANDRA 
SBBKHAR SINGH): (a> No, Sir. 

(b) Doll DO' ariII. 

(c). ONGC owe 23 OSV •• 9 more vouel. 
valued at Rs. 46.17 crofes are OD order on 
Indian Shipyards. 

(d) Does Dot arise. 

Saper Thermal Power StatloD at Talelaer 

5763. SHRI CHINTAMANI lENA : 
Will the Minister of ENERGY be pleased to 
state: 

. (a) whetber the land for estabUshin. tbe 
Super Thermal Power Station at TaJcber by 
National Thermal Power Corporation has 
been acquired ; 

(b) the details of compensation paid to 
the persons who were residing on that Jand 
and how they have been rehabilitated; 

(c) whether the construction work bas 
been started and by when the first staae is 
likely to be completed ; 

(d) the total estimated cost thereof and 
the estimated cost for the 6rst stage ; aod 

(e) the estimated power to be generated 
in tbe plant, state-wise? 

THE MINISTER OF ENERGY (SHill 
VASANT SATHE): (a) No, Sir. 

(b) Does Dot arise. 

(c) to (e) Tbe construction work of tbe 
Talcher Super Thermal Power Project 
Stage .. ! (2 X 500 MW) would be taken up 
after tbe project has been approved by 
Govornment. A SOO MW unit normally 
takes about S years for commissjonina, after 
placement of orders for main plant equip-
ment. The prelent estimated cost of Stale-I 
of tbe Project, aloogwitb associated 
transmission lines, js Ra. 1130 crom. Tho 
power from tbe TaJcbor STPP would be 
allocated to tbe States of tbe Baatem 
Reaioo. 

Prodactloa aad Reqalremeat of Coal 
5764. SHRI CHINTAMANI lENA : 

Will tbe MiDiater of BNBaGY be pleased to ... : 



<a> tho anDual prod~tion of coal in the 
country at present ; 

(b) tbe aDoual requirement of coal in 
tbe country; 

(c) whether tbe present production of 
coal is not sufficient to meet the demand ; 

(d) if so. the steps beiDg takeD to 
increase the production of coal ia the country 
to meet the demand ; 

(e) whether one day conference of Coal 
Advisory Council which advises the Govern-
ment OD all matters on coal and in particular 
tbe problems pertaining to planning for 
production, transportati"n, distribution and 
utilisation of coal resources, was held 
recently in Delhi ; and 

(0 if so, the details of suggestions made 
and the steps being taken to improve the 
production of coal and solve otber problems? 

THE MINISTER OF ENSROY (SHRI 
VASANT SA THE): <a> Tbe total produc-
tion of coal in the country during 1985-86 
was IS4.29 million tonnes. (Provisional) 

(b) to Cd) To meet the demand of 176.60 
minion tonnes of coal assessed by the 
Planning Commission for the year 1986-87, 
tbe coal production target for 1986 ... 87 has 
been fixed at 166.80 million tonnel. The 
balance will be met from stocks. Several 
steps are being taken to aChieve tbe targeted 
production. These include improving tbe 
infr.structura) facilities. opening of new 
mines, improving the productivity of men 
and machinery, expediting land acqui.ition 
for coal mining projects and cOQtroUin8 
absenteeism. 

(e) Yes, Sir. 

(f) Tbe members of the Coal Advisory 
'CouDcil have made a number of sugsestionl 
fClardins problems of surplus man-power, 
contract labour. power supply healthy labour 
relations ano improvement of manaaement 
ctc. Government have tateD Dote 'of tboae 
IUlleatioDI. 

W,I"'II AuWl" 1'2 
" 

OblerYltlee of Mfal ... Natlout StucIInl 
for "Iter pollatloa b, 011 Re8aerJ. 

S765. SHRI K. pa~DHAN1: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 

(a) whether all the Oil Refineries in the 
country are complying with the Minimum 
National Standard (MINAS) for water 
pollution : aod 

(b) the planned investment programmes 
during tbe Seventh Five Year Plan for the 
new installations/upgradation of effluent 
treatment equipment by the Oil Refineries. 
which are Dot complying with MINAS? 

THE MINISTER OF STATE OF THE 
MINISTRY OF. PETROLEUM AND 
NATURAL GAS (SHRI CHANDRA 
SHEKHAR SINGH): <a> A few of the 
refineries Qsing once through colling system 
are not able to meet some of the prescribed 
standards. ElL bas been engaged to carry 
out studies for improving the emuent 
standards. 

(b) Rs. 12.39 crores have been provided 
in tbe Seventh Plan for pollution control 
and eftluen t system projects. 

Frllb Tenden for 011 ExploratioD iD 
West Beage. 

S 766. SHRI K. PRAD.HANI: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pl~ased to state: 

(a) wbether fresh teoders have beeD 
invited for an off-shore ria to take up explo-
ratory drilling for oil in tbe West Bensa) 
basin; 

(b) if so, the reasons why the Oil aad 
Natural Gas Commission could Dot take up 
exploratory drilling in the West Beo .. l 
ott·shore area duriol the last year ; 

(c) 'tbe approximate period' b, i wtrich 
the drUliq will DOW let pGltponed ; and 




